
T ravancorb-Cochin Police

rshri Pmuioose:
\Shri V. P. N«yar:

Will the Minister of Home A ib in  
be pleased to state:

(a) the number of complaints 
received by the Government of Tra- 
vancore-Cochin in each of the years 
1953, 1954. 1955 and 1956 (till the 
30th April, 1956) alleging manhandl- 
mg, torture, bribery and murder by 
the Travaricore-Cochin Police;

(b) the number of such complaints 
that were investigated departmentally 
and how many resulted in trials or 
enquiries in court; and

(c) the number of persons who 
have complained that they were 
injured while in custody of the police 
in each of the above years?

The Minister of Home ACain 
(Pandit G. B. Pant): (a) to (c). The 
information is being collected and 
will be laid on the Table of the Lok 
Sabha in due course.

L oans to  Jammu and K ashmir

2266. Sbn Kamatli: Will the Minis­
ter of Home Allain be pleased to state:

(a) the total amount of grants and 
loans separately made to the Govern­
ment of Jammu and Kashmir since 
26th January. 1950;

(b) how much of the loans has been
repaid so far; .

(c) whether the accounts of the 
Jammu and Kashmir Government 
are audited by the Comptroller and 
Auditor General; and

(d) if not, the kind of financial 
control that is exercised over the 
expenditure of monies by the Jammu 
and Kashmir Government?

Hie Minister of Home Ailaira 
(Pandit G. B. Pant): (a) to (d). The 

. information is being collected and will 
be laid on the Table of the House as 
soon as possible.
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Scientists D eleoation to  R ussia

2271. ^  Kamadi: Will the Minis­
ter Of Natnral Resources and Scienti* 
fic Researcli be pleased to refer to the 
reply given to Unstarred Question 
No. 623 on the 31st March, 1956. and 
state:

(a) whether the consideration of 
the report pf the Scientists Delegation 
to Russia has been concluded; and

(b) if so. the results thereof and 
decisions taken, if any?

The Minister of Natnral Resources 
(Shri K. D. Malaviya): (a) Yes. Sir.

(b) The following decisions have 
been taken on the basis of the recom­
mendations in tho report:

(1) It is proposed to undertake ex-
• ploration for oil on an extensive scale

i.e., in several areas.

(2) It is proposed to set up a com­
mission with wide financial and ad­
ministrative powers.
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